
IN THE HON’BLE NATIONAL GREEN TRIBUNAL, SOUTHERN ZONE 

BENCH, CHENNAI 

 

ORIGINAL APPLICATION NO. 148 of 2022 

 

IN THE MATTER OF: - 

 

Dr. Sushmitha  

                      …. Applicant 

 

Versus 

 

 

The Member Secretary, SEIAA and Ors.                               …. Respondent 

 

 

 

 

 

COURT COMPLIANCE FILED ON BEHALF OF STATE LEVEL 

ENVIRONMENT IMPACT ASSESSMENT AUTHORITY (SEIAA) 

  

 

 

 

 

Filed by: 

G.M. SYED NURULLAH SHERIFF 

Senior Standing Counsel  

 MoEF&Cc. 

Mob. No. 9444015330 

                                                                                   Counsel for Respondent no. 1 



THIRU. DEEPAK S. BILGI,I.F.S., I STATN LEVEL ENVIRONNNNNT
MEMBER SECRETARY I WTPA.CT ASSESSMENT AUTHORITY -

TAMILNADU
3rd Floor, Panagal Maali gai,
No.1 Jeenis Road, Saidapet,

Chennai - 600015

Telephone No :044-2435 9973

To, Date:10.07 .2023

M/s. M. Palaniyandi Rough Stone Quarry,
S. F. No.2ll, Sivayam North Village,
Krishnarayapuram Taluk, Karur District - 639120.

M/s. Navamani Mines Private Limit€d,
No.5/898, Alagu Nagar, Trichy Main Ro ed,
Namakkal District - 637 001 .

3. M/s. R. Mathivanan Rough Stone Qutryy,
21192, Earuth Theru, Ettarar Koppu vadakku,
Trichy - 639 103.

M/s. Rathnagiriswarar Blue Metals
S.F. No.2/1, Sivayam North Village,
Krishnarayapuram Taluk, Karur District - 639 120.

M/s. Navamani Mines Private Limited,
S.F. No.19 llc, 20llB2 & 2112,

Sivayam North Village, Krishnarayapuram Taluk,
Karur District - 639 120.

Sir/lVladam,

Sub: SEIAA-TN - Site Inspection - Compliance of Court Order Dated 18.05.2023 in
regard to O.A. No.l48 of 2022(SZ) - Intimation - Regarding

Ref: National Green Tribunal (Southern zone) order dated r}.}s.2oz3

1.

2.

4.

-5.



With reference to the cited above, the Hon'ble National Green Tribunal (Southern

Zone) in its order dated 18.05.2023 in the case O.A. No.148 of 2022(SZ) has stated

the following:

"...4. Therefore, we direct the SEIAA - Tamil Nadu and the Tamil Nadu Pollution

Control Board to make an inspection once agoin and jile their individual report

answering the queries raised in the original application and also as required by this

tribunal Before the authorities go for inspection, let the applicant olso be put on

notice."

In this regard, it is informed that a sub-committee comprising of the following member

Thiru K. Kumar, Member (SEAC) is constituted by the SEAC-TN to inspect the site at

Sivayam North Village, Krishnarayapurtlm Taluk, Karur District. The date of
inspection is proposed to be conducted on 17.07.2023.

FoT ME,MBER SE,CRETARY

SEIAA.TN

To,

Thiru K. Kumar, Member/SEAC-TN

w



THIRU. DEEPAK S. BILGI, I.F.S.,
MEilIBER SECRETARY

STATE LEVEL ENVIRONMENT
IMPACT ASSESSMEI{T AUTHORITY -
TAIIIILI{ADU
3rd Floor, Panagal Maaligai,
No. I Jeenis Road, Saidapet,

Chennai - 600015

Telephone No : A44-2435 9973

'l-(l.
Date:10.07.2A?3

M/s. M. Palaniyandi Rough Stone Quarry,
S. F. No.2/1, Sivayam North Village,
Krishnarayapuram Taluk, Karur District - 639120

Sir/lvladam.

Sub: SEIAA-TN - Site Inspection - Compliance of Court Order Dated 18.05.2023
in regard to O.A. No.l48 of ZAZZ(SZ) - Intimation - Regarding

Ref: National Green Tribunal (Southem Zone) Order dated 18.05.2023

With retbrence to the cited above. the Hon'ble National Green Tribunal (Southern Zone)
in its order dated 18.05.2a23 inrhe case o.A. No.l4B of 2022(SZ) has stated the
tbllowing:

"...4. Therefore, we dircct the SEIAA - Tamil Nadu and the Tamil Nada Potlution
Control Board to make an inspection once again and Jile their individaol report
answefing the queries raised in the original applieation and also os required by this
trihunal Before the awhoritics gofar inspection,let the applicant also be pN on notice.,'

In this regard, it is informed that a sub-committee comprising of the following member'Ihiru K. Kumar, Member (SEAC) is constituted by the SEAC-TN to inspect the site at
Sivayam North Village, Krishnarayapuram Taluk, Karur District. The date of inspection is
proposed to be conducted on 17.07.20?3.

W
F'or MEMBER SECRETARY

SEIAA-TN

l"o,
'[hiru K. Kumar. Memher.lStlr\('-'l"N k



THIRL;. tlBlEpAK S. BILGI, I.F''.S.,

}IEMBER SECREI'ARY
STATE LEVEL ENVIRONMENT
IMPAC'T ASSESSMENT AUTHORITY -
TAtrIILT{AT}U
3rd F loor, Panagal Maaligai"

No. I Jeenis Road, Saidapet,

Chennai * 600015

Telephone lJo :044-2435 9973

'1"o. Date:10.07.2023

M/s. Navamani Mines Private Limited,
No.5/898, Alagu Nagar, Trichy Main Road,

Namakkal District - 637 001.

SirlMadam,

Sub; SEIAA-TN - Site Inspection - Compliance of Court Order Dated 18.05.2023
in regard ro O.A. No. 148 o{ 2022(SZ) - Intimation - Regarding

Ref: National Green Tribunal (Southem Zone) Order dated 18.05.2023

With reference to the cited above, the Hon'ble National Green Tribunal (Southem Zone)
in its order dated 18.05.2023 in the case o.A. No.l48 ot2022(sz\ has stated the
following:

"..,4" Theretore, we direct the SEIAA * Tamil Nadu and the Tamil Nadu Pollution
Control Board to make an inspection once ogain and ftle their individual repon
answering the qaerics raised in the original applkation and also as required by this
tribunal Betore the authorities gofor inspection, let the applicant also be put on notice."

In this regard, it is informed that a sub-committee comprising of the foltowing manber
'fhiru K. Kumar. Member (SEAC) is constituted by the SEAC-TN to inspect rhe site at
Sivayam North Village, Krishnarayapuram Taluk, Karur District. The date of inspection is
proposed to be conducted on 17.07.2023.

W
FoT MEMBER SECRETARY

SEIAA-'fi\i

-l'o,

fhiru K. Kumar. Member/SliA('-'[}j

w



THIRL,. DEEPAK S. BILGI, I.r.S.,
I\{EMBER SECRETARY

STATE LEVEL ENVIRONMENT
IMPACT ASSESSMENT AUTHORITY -
TAMILNADU
3rd Floor. Panagal Maaligai,
lt{o. 1 Jeenis Road, Said&pet,

Chennai * 60001 5

Telephone No : A44-2435 9973

To. Date:10,07.2023

M/s. R. Methivanan Rough Stone Quarry,
2ll9?, Earuth Theru, Ettarai Koppu Vadakku.

Trichy - 639 103.

SiriMadam,

Sub: SEIAA-TN * Site Inspection - Compliance of Court Order Dated 18.05.2A23
in regard to O.A. No.l48 of 2022(SZ) - Intimation - Regarding

Ref: National Green Tribunal (Southern Zone) Order dated 18.05.2023

With reference to the cited above, the Hon'ble National Green Tribunal (Southern Znne)
in its order dated 18.05.2023 inthe case o.A. No.l48 of 2a22(sz) has stated the
following:

"..,4. Therefote, we direct the SEIAA * Tamil Nadu and the Tamil Nadu Pollution
Contral Board to ttuhe on inspection once again und Jile their individual report
answering the queries raised in the original application and also as required by this
tribunal. Before the authorities gofor inspection, let the applicant also be pN on notice."

In this regard, it is informed that a sub-committee comprising of the following member
'l'hinr K. Kumar, Member (SEAC) is constituted by the SEAC-TN to inspect the site at
Sivayaun North Village, Krishnarayapuram Taluk. Karur District. The date of inspection is
proposed to be conducted on 17.07.2023.

FoT MEMBER SECRETARY
SEIAA-TI*;

To,
'fhiru K. Kumar. Member/SEACI-Thi ?*t

ffiSISPATo^'



THIRU. DEEPAK S. BILGI, I.F.S"'
MET{BER SECRETARY

STATE LEVEL ENVTRONMENT
IMPACT ASSESSMENT AUTHORITY -
TAMIL]YAT}U
3rd Floor. Panagal Maaligai"
htro.1 Jeenis Road, Saidapet,

Chennai - 600015
'l'elephone h,lo : 044-2435 9973

To, Date;10.07.2023

IWs. Navamani Mines Private Limited,
S.F. No. I 9/1 C, 20/ IBZ &. 21 12.

Sivayam North Village, Krishnarayapuram Taluk.
Karur District - 639 120.

SiriMadam,

Sub: SEIAA-TN - Site Inspection - Compliance of Court Order Dated 18.05.2023
in regard to O.A. No.l48 of 2022(SZ) - Intimation - Regarding

Rell National Green Tribunal (Southem Zone) Order dated 19.05.2023

With ret'erence to the cited above, the Hon'ble National Green Tribunal (Southern Zone)
in its order dated 18.05.2a23 inrhe case o.A. No.l48 otza2z(SZ)has stated the
following:

"...4- Therefore, we direcl the SEIAA - Tanil Nadu and the Tamil Nadu polhttion
Contrul Board to make an inspection once again and lile their indivi&ul rcport
answering the queries raised in the original application and also os req*ired by- thb
tribunol. Before the authoriti* golor inspection,let the applicant olso be jut on nitice"

ln this regard. it is intbmred that a sub-committee comprising of the following member
Thiru K' Kumar, Member (SEAC) is constituted by the SEAC-TN ro inspect ihe site at
Sivayam North Village, Krishnarayapuram Taluk, Karur District. The date of inspection is
proposed to be conducted on 17.07.2023.

W
For MEMBER SECRETART'

SEIAA-"T}.I

'l"o,

f"hinr K. Kumar, Member/SEAC-TI{

k,
ffiSPA



THIRU, DEEPAK S. BILGI, I.F.S.'
MENIBER SECRETARY

STATE LEVEL EI\TWROI\IMENT
IMPACT ASSESSMENT AUTHORITY -
TAMILI.iADU
3rd I loor, Panagal Maaligai,

No. 1 Jeenis Road, Saidapet,

Chennai - 600015
'Ielephone |*{o : 044-2435 9973

'fo. Date:10.07.2023

ll0s. Rathnagiriswarar Blue Metals
S.F. No.2/1, Sivayam North Village,
Krishnarayapuram Taluk, Karur District - 639 120.

Sir/IvIadam"

Sub: SEIAA-TN - Site Inspection * Compliance of Court Order Dated 18.05.2023
in regard to O.A. No.148 of 2022{SZ) - Intimation - Regarding

Ret': National Green Tribunal (Southem Zone) Order dated 18.05.2023

With reference to the cited above, the Hon'ble National Green Tribunal (Southern Zone)
in its order dated 18.05.2023 in the case O.A. No.l48 of 2A22(SZ\ has str*ed the
following:

"...1. Therefore, we direct the SEIAA - Tamil Nada and the Tamil Nadu Pollution
Control Board to t frlce an inspectian once again and file theb irdtvidual report
answering the queries raised in the originol application and a/so as rq*ed hy this
tribunal Before the autkorities gofor inspection,let the applicant otsa be put on notice.o

In this regard. it is informed that a sub-committee comprising of the following member
Thiru K. Kumar, Member (SEAC) is constituted by the SEAC-TN to inspect the site at

Sivayam North Village, Krishnarayapuram Taluk, Karur District. The date of inspection is
proposed to be conducted on 17.07.2023.

Foril*M-rmRY
SEIAA.T]lI

To,

Thiru K. Kumar. IvIernberiSEAC-'fN

.,,n",.:_$W


